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IN THE _CENTRAL ADMINISTRATIVE TRIBLNAL
S b

HYDERABAD BENCH : AT HYDERABAD

0A 1201793,

1+G.Pentaiah

2. Syed Ali Ahmed

3. Kantha Rao

4, P.Shankar
N

Vs,

1s The Commandant,
HQ Artillery Centre,
Golconda, Hydarabad,

2. Area Accounts Officer (ARQ),

Dt, of Uscision:21=-1-94,

.-..Appliéanta

CDA (Controliler of Defence Accounts), i

Sec'bad,

I
Counsel for the Applicants : Shri K.Sudhakar Reddy

Counsel for the Respondents’ : Shri N.V.Raghava Reddy,

Addl.CGSC !

CORAM:

THE HON'BLE JUSTICE V.NEELADRI RAG

THE HON'BLE SHRI R.RANGARAJAN

-

.

VICE~CHAIRMAN

MEMBER {A)

esssREspondanta
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0.A,No,1201/93, DATE: 2114\ -

1

JUDGMENT |

I as per Hon'ble Sri R.Rangarajan, Member(ﬁdministrative) X
| l
all the four applicants in this O.A. are gquipment
Repairers woerking in thé office of the 1st kespondent.
They have filed this O.,A. praying for a dec?arati@n-ha-
deelare that they are entitled f@r the grant of revised
scales of pay of RS8.210-260 and Rs.260-400 ;n terms of
judgment dt, 21,6.1993 in 0.A.No.521/93 wit? all cen-

sequential benefits,

. . . =

2. while the posts iﬁ-soﬁe of the trades in Defence
|
Organisation were upgraded to the pests carrying the pay

}
scale of Rs,260-~400 with effect from 15.10.1984 the same
. L |
benefit wasnot given to the employees in the category

'af Boot-makers, Tailors, Ecuioment n.nairnrJ and abbos—- -
o=,  This Tribunal held in QaAs. 443/884 46/93, 270/93,

521/93 and 522/93 that there was discriminat?on‘in not
upgrading the posts in the trades like Beot-?akers,

Tailors, Equipment Repajirers and others and limiting it
_ b
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directing the respendents to give notional pay to the

applicants therein in the pay scale of Rs.26Q-400w1th

effect from 15.10.1984 by limiting the monetary benefits
A ﬁggi;ne year prior to filing of the respectiﬁe 0.As,

3. In the result, the pay scale of Rs.2¢0-400 has

te be given te all the four applicants in thﬂs O.A. with

effect from 15.10.1984 en notional basis. THe monetary

benefit has to be given to them from 17.9.1992 i.e. one

b :
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year prior to filing of this 0.A. (This OA was presented

on 17.9.1993) ., | \

4. The O.A. 1s ordered accordingly. . Ne cests.
N

M M

(R.Rangarajan) (V.Neeladri Rae)
Member (Admn.) : Vice~-Chairman

pated Y\ Jan., 1994.

Grh.
To

e v ———— I =Rk

2. The Area Accounts Officer{(Aa0d)
CPA (Controller of Defence Accounts),
Secunderabad. '

3. One copy to Mr.K.Sudhakar Reddy, Advocate, CAT.Hyd.
4. One copy to Mr.N.v.Raghava Reddy, Addl.CGSC.CAT.Hyd.
5. One copy to Library, CAT.Hyd.

6. One spare CopY . .
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THE HON'BLE MR,
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TYPED BY , COMPARED nY e

CHECKEL BY LPPROVER RBY

IN.THE CERETRAL ADMINISTRATT VI TRIBUNAL
‘ HYDERABAD BENCH HYCERABAL

THE HOM'BLE MR.,JUSTICE VeNEELADRI RAO
\ VICE~CHAT EMAN

AN
ThE FOW'BLE MR .2 eB<GORTHT sMEMBER{2,)
.l"

+CHANDRASEKHAR REDDY

MEMBER({ T}
ND
THE HON'BLE MR,.R.RANGARAJAN tMEMBER(A)
. ) ‘-..' . ' } )

Dated: 2| - ) -199{\'

ORBERZTULG MENT
ML R/ TR o

N ' in
0.2.%0., Y20V1\43
T.A.N0, - ( w.p, )

. Admitted and Interim directions -

issudd,
Allowed, .

Edspos@d of with directions. o

L1

Re jgcted/Ordered.

No order as to costs,

Contral Miministrative Tribunal
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